
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 

 PRINCIPAL BENCH, NEW DELHI 

INDEX 

IN 

REPLY BY WAY OF AFFIDAVIT 

(On behalf of the Respondent No. 3) 

(In Compliance with the Hon'ble Tribunal's Order dated 

28.08.2024) 

IN 

O.A. No. 1101 OF 2024 

 

Rafeek Ahamad & Ors.        Applicant(s)  

Versus 

State of Uttarakhand & Ors.           Respondent(s) 

 

S.No Particulars Pg. No. 

1. Index  

2. Reply by way of affidavit.  

3. Annexure 1  

 

Place: New Delhi         Filed by 

Dated:  

Deepak Bora 

Advocate 

Counsel for the State of Uttarakhand 

  
































